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Events being organised under ‘Azadi ka Amrit Mahotsav’ across the nation
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Awareness programme on Insolvency Profession

(With special reference to Graduate Insolvency Programme)
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‘The Insolvency and Bankruptcy Board of India’ had conducted the ‘Awareness programme on Insolvency Profession (With
special reference to Graduate Insolvency Programme)’, in association with ‘ICSI Institute of Insolvency Professionals (ICSI
IIP)" at ‘ICSI - Patiala Chapter’ on 4th June 2022. The event was attended by 22 participants.
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